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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

oRIGINAL APPLTCATTON NO. 97212019

Bhanwar La1 Bhargava

Applicant

Versus
State of Raj asthan

Respondent

ACTION TAKEN REPORT In COMPLIANCE OF AHE

HON'BLE TRIBUNAL ORDER DATED 10.06.2021, ON

BEHALF OF RA"IASTHAN STATE POLLUTION CONTROL

BOARD.

I, Pradeep Asnani S/o Shri Jai Kishan Asnani, aged 38 years,

at present working as Regional Officer, Raj asthan State Pollution

Control Board, Bikaner (Raj.) do, hereby submits the action ter.ken

report as follows:-

1) That on the basis of inspection carricd out, the State Board has

fi1ed criminal prosecution against the Municipal Council,

Nokha and its officials on 13.08.202 1, under section 43 and 44

of the Water Act, 7974. The photo copy of the criminal

prosecution filed against Municipal Council, Nokha is annexed

herew'ith and marked as Annexure-1.

2) That in compliance of the directions passed by this Hon'b1e

Tribunal, the State Board vide letter dated 02-07.2021 has

requested the Principal Secretary, Department of Environment,

Government of Rajasthan to recover environment compensatton

from Municipal Council, Nokha and deposit the same to CPCB

in complialce of orders passed by the Honble Tribunal in OA

no. 59312O17 Paryavaran Suraksha Sarniti Vs union of India &



2)

Others. The photo copy of the State Board letter dated

02.O7.2021 is annexed herewith and marked as Annexure-2.

That the Executive Officer, Municipal Council, Nokha vide letter

dated 17.09.202t has rnformed that the Municipal Council,

Nokha has submitted proposal for establishment of 2 STP's to

RUIDSICO, Jaipur for approval. Further, till the establishment

of the STP's mentioned herein, the Muncipal Board has issued

EOI dated I 1.08.202 I for treatment of sewage waste by

Bioremediation technolory and will issue work orders at the

earliest. The photo copy of the executive officer letter dated

17.O9.2021 is annexed herewith and marked as Annexure-3.

That in the light of submissions made herein above, it is

requested that the action taken report may kindly be taken on

record.

4\

q.
->L(Pradeep Asnani)*"*''"Hqm"'*
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q.dfuo t l?; N d vtfl lrcR{l. sllffi\ slk r}ero wq i {s

sftltqq st)r n<ttlc q'Tr{) rry F\qrl) it l?nlt sq'r+r d ergnr"l d
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ft;q t ,-

"All the Local Bodics ancl or tltc conccrcd dcpartnlcnts

ol'the Sate Govcrtrtne nt ltave to cnsurc lj\oh treiltment

of thc gencratecl sc\vage :ttlcl in delault to pay

contpcnsittion rvhich is to bc rccovcre(t b)' the
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ft{q Ttr <r{l gs ft{dfi i I ftn-d 3lEftr sri-ffi Ot-s fier<
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Rajasthan State pollution Control Board
Headquarter, 4, Institutional Areq JhalanaDoongri, Jaipur_302004

Phone :0 1 4 1 -27 1 I 263 e-mail : member.secretary@rpcb. nic. i n
TottFreeHetpline No. : I S001 g06t27 Eir. 7

No.Fl4/Tech-Bikaner(l3g-STp)RpCB/ptg 9<_rt,^- 7 - <b3 Date:41fle-<r
Principal Secretary,

Departrtent of Environment,

Government of Rajasthan,

Jaipur.

Sub-:- Imposition of Environmental Compensation for discharge of untreated scwagc orr
the agriculture lands by Municipalboard, Nokha, Bikanlr-reg

Ref.:- l. Hon'ble NGT order dated2l .05.2020, in O.A no.593/2017, in the mauer o,:
Paqyavaran Suraksha samiti & Anr.v/s Union of India & ors.
2- Hon'ble NGT order dated 10.06,2021 in O.A no. g72l20lg in tlie nrarter ut'
Bhanwar Lal Bhargva V/s State of Rajasthan

\tladanr,

This refers to the order dated 10.06.202l of the Hon'ble NGT in O.A. no. g72l20lg in
the matter of Bhanwar Lal Bhargva V/s State of Rajasthan.
The Hon'ble NGT viewed the issue of discharge of untreated sewage by Municipal Board.
Nokha and no action against the Municipal Board by RSPCB seriously and passed lbltorving
dircction:-

"we give last opportunity fbr compliance, failing which the Secretary of thc concerncd
Deparl.ments i.e. Local Bodies/Urban Developmenl/Local Seif Departmenr and the Membsr
Secretary, State PCB will be held personally accountable, by way of comoive mcasures laicl

down under Section 25 and 26 of the National Green Tribunal Act, 2010 (NGT Act). Undcr
Section 26 of the NGT Aot, violation of order of this Tribunal is a crinrinal offence
punishable with imprisonment upto three years and fine upto Rs. l0 crores. tJnder Section
25 of the NCT Act,20l0, the order is executable a[ the decree of the Civil Cour1. Undcr
Section 5i of the Code of Civil Procedure, 1908, there is provision for civil ir:rprisorunent or
any other order. Any other order can include slopping of salary of the erring ollccrs. 'l'lrc

Tribunal will accordingly take such coercive measures as found appropriate. ii'the failurc
corttinued. Let the Member Secretary State PCB and concemed Secretary Local Sell-Covt.
I{ajastlian remain present in person by video conferencing with the compliance slalus."

Earlier in the same matter of O.A .No. 97212020 the Hon'ble NGT in its order datrd

24.08.2020 had directed as under:-

t14



" Let thc State PCB take ftrnher steps in the matter. The State PCB may further require the
Municipal Board to talie steps for connectivity of sewage generation points to STp and
utilisation of treated effluent for non-potable/agricultural uses, taking into account directions
of this Tribunal in order dated 21.5.2020 in Original Application No.593/2017, paryavaran

Suraksha Samiti & Anr. v. UOI & Ors.

Subsequently State Board issued show cause notices to the Municipal Board, Nokha ancl
convencd trvo meeting with LSG department, which were attended by $ecretary, LSG also.
Horvevcr, tlie Municipal llody faited to take any step for treatment of sewirge.

l'he Hon'ble NGT in the matter of O.A No. 593/2017 in its order dared 28.08.2019 has given
lbllorving directions regarding imposition of Environmental compensation for violation of the
rules:-

"Al1 thc Local Bodies and or the concemed departments of the State Govemment have to
ensure 10070 treatment of the generated sewage and in default to pay compensatiop which is
to b0 recovered by the States/UTs, with effect from 0l .04.2020.In default of such collection.
the StatesfuTs are Iiable to pay such compensation. The CPCB is to collect the same and
utilize fbr restoration of the environment.,,
The pcriod for recovery of compensation was extended by lJon'ble NGT extended up 

'

to 0l .07.2020 vide its order dared 21.05 .2020, which is as unden-
"100% treatment of sewage/effluent must be ensured and srriot coercive aotion taken for an1,
violation to enforce rule of lar,v- Any party is free to move the Hon'ble Supreme Court for
continued violation of irs order after the deadline of 31.3.201g. This order is without prejudice
to the said remedy as direction of the Hon'ble Supreme Coufl cannot be diluted or relaxed by
this Tribunal in the course of execulion, PCBs/?CCs are free to realise compensation for
violatiorrs but from 1.7.2020, such cotnpensation must be realised as per direction of this
l'ribunal lailing which the erring state pcBs/pccs will be acoountable.,,
Horr'ble Ncl'in its order dated 2i.09.2020 in the matter of o.A No. 593/2012, parya'aran
suraltsha Sa:rriti & Anr.V/s Union of India & ors reiterated its earlier directions regarding
ensurittg I 00 % treatment of servage and in case of default pay compensation to be recovered
b1, the States and furtlrer directed thatl-
"'l'lte linreline lor commissioning of all STPs fixed by the Hon,ble Suprenie Coufl, i.c.
3l'03'2018, has long passed. The Hon'ble Supreme Csu( directed that the State pCBs musr
initiate prosecution of the erring Secretaries to the Governments, which has also not happened.Ncf directed that compensation may be recovered in the manner already directed.in earlier
order (28'08'20l9and 2l '05'2020). which may be deposired with the cpcB for restorarion ol
the cnvirontrent."
'l'hc State Board has alread5'issued ordcrs to file prosecuLion against Executive oi"ficer ol-
Mr'rnicipal Boa|d" Nokha under the provisions of water (prevention & conrrol of pollution)
Act, |c)J 4 .
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In view of above, you are requested to recover the environmental conrpensation from
Municipal Bqard, Nokha and deposit to CPCB in compliance of above qited ortlers of
Hon'ble NGT in the matter of 59312017 Paryavaran Suraksha Samiti & Anr.V/s Union
of India & Ors,

(Dr. Gobind Sagar Bhard

Menrber Sccrctary

No. F I 4/Tech-B ikaner( I 3 9-STP)RP CB I Ple 2g-q -Z &Date 
: 4 \tla. q,

Copy to the following for information and necessary action please:-

Secretary, LSG, Government of Rajasthan, Jaipur.

Director, DLB, Govemment of Rajasthan, Jaipur.

Regional Offrcer, Regional Office, RSPCB, Bikaner.

Executive officer, Nagar Palika, Nokha, Bikaner.

l.
2.

3.

4.

Menrber Secretarl'

-,

tb

4c,



["

frn*<-,+*t- -3

orq{cq nqr qrftrmr rrtrs"l q}sr (ffit)
1;qjri; . ;i {i.;i. / 2a21 / SJ (2- ft',Ifi .JJ - o3- -- .21

E{l.rrq el{\q sq;qih.

{rcrwdn TrGq q6qur f}piaq E}d,

{]_.o.r-1q t

ftq-q ,- ,ri.i.fiq arrrrdq R,*fl d u-gvrr d rrqq ,i qaar ft.-.fl-*i qrq'f, 
I

qEtq-q,

sqrt-ffi faqqt{r.ff, Tft=F{ fttdrr t ftt +"nq-rftror eTe +gt ri {mcT Efi

{rlI{tr.r t q-{B-d g-o qr< ,rTq{q NGT qrqTdq ftd d rlqer ftznnft< 'r' rrqq t
fia<q i 1b rrm Sqq.il o1 ltrirq.r o} 6 s-{i €E qrfu-fl il{ E} q-fiq srp !-i"nfro

flq qr 3-S t ffi rrcflTcr t-qn s-r crc t-e-o q.-qlRd znr RUlDSlco wqg{ ft-dqK

rar g-S t npn ffiq 51p wre d {fl-qn *i n-o q-rd TAfr\'aTq traft glql ffiq *rm

d sq-an tg ,rrruTfrror atel E-Ri \.f, Eot tr{ro. tt.oa.eozto} qrft 6-r Rql'rqT t,

fiffiri oq ft-BqmdT3i A"q frftqTq q-{gn tht T{ t, fti-€ drai rnrm qfreryr ft-ql qr

w t I yftq S lgftJA i rsr w.Fr orql*sl qrft o-t fu41 "n1*,

"fffiW,Sqiffitrftffi-'&'r

*tl



-_l

()1,'lrl('l'. ()lf \lt t\l('ll),\t. lt(),\l{l) ,\(rlfllA (till(:\\1,.[{ i

.,, \. \1 li \, l,i,r 'r!.'i. '-r lii :r:. lr,ri, ; ,

l'.\ I'RI.tSSt()N Ot; Iii't t,,tt LS'l
I 'rl i1,1*,",,'t 1l(illtll('tlt r,l'{ \'lt,[) arrd ? \,1 l.t) rhrrtrrslic.sc\rit!l(;rl \ckha ( itr

l] il,arrcr'
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i i|;,.'.;q1,,,1 ot' l;rirr,..sl is ilrr itc.ci tlt. Xlurricip:rl Ifoard Noklra (Biltarrcr) Ilaj. f'trr in-sitti
i:c:iil)lL'l'11 []iQrtntcr.iialirttt' l)ltvtt renrcdirtion ol'4N.lt.D and 7 ]r,11-l) tJr>meslic se\\,ilg$ it{rridirf
rillru:t-\'lrrclilir arrti ill,'nr"ru villlr:e- Churkara resllccrir.cll',.firr N6kha Citl.at the rrursh.irtr,l
l1 i L un,.'r. liajasth:rrr.
'l ltr tccltrlolog)' c(rtlpilttics. hiir irtg origirttl rcscarclr & cxpcricncc of arouncl 5 1.ears lbr
lre:llnrcnt of domer-tic sr'\\,ilse i industrial clTlucnt.s / polluted \\rste tralcr bodi*s likc
[ii.trs,'l)orrtls etc.. alonq u.ith l.cduction of rvatcr quality. pararneters rvithin NC'l' rcquircrnsnts
lr.r tttiritttiiittirrS tlrc pl-1. Ilt)l). C()l). usin-e Ph1,ct'rlcnrcdiation bascd on Grccrr custonriscd\'liirir ,.\li:uc (onsorlia. r'nlr l1tplr,.'l'lrc contparrr rr.ill cusure no clanragc to Ntlure. [icrllr,gr
r:rrii illlritllr rrlsurrounilirrgs: irtri ratlrcr proruotc thc same. 

-l'he 
tr.eatecl d0nrcstic sr]\\ir,ic slirruLl

ht tlt ir.rr a,":r'icrrlturel us u'cll as industrial reuse.
l itc contltarl-\ prnicipetirts ilr the EOI shoukl l'rc cithcr be a technqlosr- conrfrall or ir..
crclusivclv autlt,rr"ised certpan)'parlicipaling in l.,Ol slrould have practical ex1:cricncc u{
titling rrork in statc go\,t":nuncnt bioremediation pro.iects ilr lnclia.
.'\p:rtl lioltt ilte lthrrrc crilclia. tlre corupanv slroukl havc a tlrorouqh unclcrstanding ol'thc
ScogsilPlilL'.1 locatiott:utd its chrrlL-nscs. alonq u'ith diflbrcnt t_1'pcs of pollution irr these areas.
('ortrplirrius liuritrl lrccrt errardcd Prrr.iects b1,r.\C"l or anv rrllrer governnlcnl agcncics rrill lr.
r. ir rrt t,r'tii'r'('riua.
ii:-'r,r:ttll.ilriss.l ,i.,iilicd 3s l)cr ltlrclrc lx)ru'ls tual sutrnrit ploposols givirrg all necessar'1 dr.:t1il'
ol teclrrrolc,.ll rtirrk expcricnce' ,'lrnancials ryith in a pcriod of Scvcn days from tltc datc irl
ailr ertiscni,.:rrt eif this li(JI notilication.

llunicipirl lhard Nokha

Sr.\ri. " )l.ll.-\*klru1l02 l-ll, 4 t2 -1- 2 
"( Lri)\ i!., :- I'or Rcporling and I'}ublislting.

I . l)irct tor of' Lric;rl Self Oovt. Raiasthart jaipur.

l. (.lhiel l:ng. OI'l-itcal Sef Covt. Rajasthart Jaipur.
.i. [iajastlrrn I)t:lutiorr C'ortlrcll l]oard Jaipur and Biknncr.
i. l-xc(rrtivc I:ng. Nugnr Nigant Bikatrer.
:, ,\isi5lar)t l:rtg. lrnr iritllttcttt Ilikartcr.
(r. l:di{rrr ol'll:ri*sthan Patrika and Dainik llhaskar Bikirrrer.
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